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Supreme Court   [22] 

Aishveer Singh v. State (NCT of Delhi), (Dipankar Datta and Augustine George Masih, JJ.), 2026 SCC 
OnLine SC 1123 

Ascot Realty (P) Ltd. v. Augustus Avani Land Developers (P) Ltd., (J.B. Pardiwala and Vijay Bishnoi, 
JJ.), 2026 SCC OnLine SC 1129 

Basanti Sahoo v. Ramadebi Routray, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 
1120 

Bharti Jain v. S.K. Goyal, (Aravind Kumar and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1124 
BSNL v. Prasha Technologies Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 

1116 
Chakradhari Gupta v. State of Bihar, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, Dipankar 

Datta and Manmohan, JJ.), 2026 SCC OnLine SC 1119 
Deepak Shankar Ray v. Sanjukta Samanta, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC 

OnLine SC 1117 
Jyoti Kumar Tiwari v. Anuman Developers, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC 

OnLine SC 1127 
K. Pranil Reddy v. State of Telangana, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine 

SC 6206 
Meenakshi Natarajan v. Election Commission of India, (Prashant Kumar Mishra and A.S. 

Chandurkar, JJ.), 2026 SCC OnLine SC 1133 
Nitin Chunnibhai Gajera v. Gautambhai Bhagvanbhai Sonani, (Surya Kant, C.J. and Joymalya 

Bagchi and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 1130 
ONGC v. G & T Beckfield Services (P) Ltd., (P.S. Narasimha and Manoj Misra, JJ.), 2026 SCC 

OnLine SC 1128 
R.S. Chimni v. State (NCT of Delhi), (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC 

OnLine SC 1131 
Rajia Begum v. Barnali Mukherjee, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 

1125 
Ramakrishna Teletronics (P) Ltd. v. Top Victory Investments Ltd., (P.S. Narasimha and Alok Aradhe, 

JJ.), 2026 SCC OnLine SC 1126 
Rhythm County v. Principal Secretary, (Dipankar Datta and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 

1122 
S. Senthil Kumaran Bose v. State of T.N., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC 

OnLine SC 1135 
Special Police Establishment v. Kamta Prasad Mishra, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 

2026 SCC OnLine SC 1134 
State of Assam v. Bobby Deaka, (Aravind Kumar and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1121 
Suhas Pandit Chavan v. State of Maharashtra, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC 

OnLine SC 1118 
Uma Shankaran v. Union of India, (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 1115 
Union of India v. Amit Dhaka, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine 

SC 1132 
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Allahabad High Court   [2] 

Santosh Kumar Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 13921 
Tapish Sharma v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 13920 

  
Bombay High Court   [25] 

A2 v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC OnLine Bom 
3751 

Ambernath City Hospital (P) Ltd. v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, 
JJ.), 2026 SCC OnLine Bom 3752 

Amit Padmakar More v. State of Maharashtra, (Ranjitsinha Raja Bhonsale, J.), 2026 SCC OnLine 
Bom 3740 

Ankit Devendra Shah v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 
3735 

Atlas Copco (India) (P) Ltd. v. Provident Fund Commr.-I, (Sandeep V. Marne, J.), 2026 SCC 
OnLine Bom 3754 

Cholamandalam Investment & Finance Co. Ltd. v. State of Maharashtra, (Manish Pitale and 
Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 3743 

Ekta Realtors v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 
6530 

Fork Media Group (P) Ltd. v. Centralized Processing Centre, (B.P. Colabawalla and Amit S. 
Jamsandekar, JJ.), 2025 SCC OnLine Bom 6529 

Hambirarao Tukaram Patil v. State of Maharashtra, (Vibha Kankanwadi, J.), 2026 SCC OnLine 
Bom 3744 

J.M. Mhatre Infra (P) Ltd. v. Union of India, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 
SCC OnLine Bom 6526 

K2 Family (P) Trust v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine 
Bom 6528 

Mahavir Jewellers NX LLP v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC 
OnLine Bom 6527 

Mandar Shripati Patil v. State of Maharashtra, (Vibha Kankanwadi, J.), 2026 SCC OnLine Bom 
3747 

Mansajan Prakash Salunkhe v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine 
Bom 3739 

Monika v. Kisan, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 3742 
Nagesh Haribhau Patil v. Sub-Divisional Officer & Competent Authority, (Manish Pitale and 

Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 3750 
Nashik City & Industrial Development Corpn. of Maharashtra Ltd. v. Shankar Ramchandra Pathak, 

(Milind N. Jadhav, J.), 2026 SCC OnLine Bom 3753 
Popartrao Vyankatrao Patil v. Sanjay Vishnu Raut, (Nandesh S. Deshpande, J.), 2026 SCC OnLine 

Bom 3738 
Rajiya Shoukat Shaikh v. State of Maharashtra, (Vibha Kankanwadi, J.), 2026 SCC OnLine Bom 

3749 
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Ramdas Sahebrao Hon v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 
3741 

Rohini Machhindra Newase v. Maharashtra State Board of Secondary & Higher Secondary, (G.S. 
Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 3746 

Suresh Namdeo Ghuge v. Sunita Suresh Ghuge, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 3748 
Tirumalesh Mallesham Katla v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC 

OnLine Bom 3736 
Vikram Anilkumar Patel v. Savitaben, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 3737 
Vitthal Chandar Patil v. State of Maharashtra, (Vibha Kankanwadi, J.), 2026 SCC OnLine Bom 

3745 
  
Calcutta High Court   [53] 

Abhishek Banerjee v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 6337 
Ajit Kumar Samanta v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 6348 
Amar Iron Udyog (P) Ltd. v. Union of India, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 6356 
Anil Kumar Dhar v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 6354 
Anjita Dokania v. State Tax Officer, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 6351 
Ataullah Sk v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6324 
Baldeb Lohar, In re, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2026 SCC OnLine 

Cal 6330 
Bengal Engineering v. State of W.B., (Uday Kumar and Rajarshi Bharadwaj, JJ.), 2025 SCC OnLine 

Cal 10939 
Boidul Jamal v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 10945 
Chandan Mondal v. Enforcement Directorate, (Jay Sengupta, J.), 2026 SCC OnLine Cal 6325 
Duakem Pharma (P) Ltd. v. Commr. of Revenue, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 6355 
Eastern Micropor (P) Ltd. v. Commr. of Central Tax, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 

10947 
Farida Khatun, In re, (Supratim Bhattacharya, J.), 2026 SCC OnLine Cal 6336 
Fr. Sebastian Basteppa Martis v. Bee Gee Wood Craft Udyog (P) Ltd., (Sabyasachi Bhattacharyya, 

J.), 2026 SCC OnLine Cal 6329 
Hasan Laskar v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6321 
Hooghly Motors (P) Ltd. v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 10946 
Ishika Packaging (P) Ltd. v. State of W.B., (Om Narayan Rai, J.), 2026 SCC OnLine Cal 6346 
Jagdish Chakma, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6322 
Key Business Consultants (P) Ltd. v. Union of India, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 

6352 
Little More Engineering (P) Ltd. v. Union of India, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 

10942 
Maina Khatun, In re, (Supratim Bhattacharya, J.), 2026 SCC OnLine Cal 6334 
Maithan Steel & Power Ltd. v. Directorate General of GST Intelligence, (Om Narayan Rai, J.), 2025 

SCC OnLine Cal 10941 
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Manoj Biswas v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6323 
Manoj Roy v. State of W.B., (Debangsu Basak, J.), 2025 SCC OnLine Cal 10938 
Manoranjan Shit, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6333 
Mirpur Taifurian Committee & Imamabara Trust v. State of W.B., (Saugata Bhattacharyya, J.), 

2026 SCC OnLine Cal 6349 
Mohd. Akhtar Ali, In re, (Supratim Bhattacharya, J.), 2026 SCC OnLine Cal 6335 
Mohd. Kamrul Hasan v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 

2026 SCC OnLine Cal 6347 
Mongala Sardar v. State of W.B., (Rajasekhar Mantha and Rai Chattopadhyay, JJ.), 2026 SCC 

OnLine Cal 6320 
Mukesh Kumar Pandey v. Union of India, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 6353 
Nijam Ali Mondal v. State of W.B., (Debangsu Basak, J.), 2025 SCC OnLine Cal 10937 
Parakh Consulting LLP v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 

10940 
Partha Chanda v. Tapan Dey, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2026 SCC 

OnLine Cal 6343 
Prakash Chandra Roy v. Amal Mondal, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 6326 
Rajkumar Dyeing & Printing Works (P) Ltd. v. Commr. of State Tax, (Om Narayan Rai, J.), 2026 

SCC OnLine Cal 6345 
Rama Steel Trade (P) Ltd. v. CCT, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 10948 
Riya Das v. Inspector of CGST & CX, Headquarter, Anti Evasion Unit, (Debangsu Basak and 

Chaitali Chatterjee (Das), JJ.), 2026 SCC OnLine Cal 6341 
RSSG-OT (JV) v. Union of India, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 10944 
S.K.M. Timber (P) Ltd. v. Superintendent of Central Tax, (Om Narayan Rai, J.), 2025 SCC OnLine 

Cal 10943 
S.S. Civil Construction (P) Ltd. v. Commr. of Revenue, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 

10949 
Salil Kumar Banerjee, In re, (Jay Sengupta, J.), 2026 SCC OnLine Cal 6331 
Sanny Shah v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 6344 
Sauparna Maity v. Board of Councilors, Contai Municipality, (Om Narayan Rai, J.), 2026 SCC 

OnLine Cal 6319 
Shelter Sales (P) Ltd. v. Siliguri Municipal Corpn., (Sabyasachi Bhattacharyya and Supratim 

Bhattacharya, JJ.), 2026 SCC OnLine Cal 6342 
Sherin Jose v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 6357 
Shib Ranjan Ghatak v. Anushree Mistri, (Debangsu Basak, J.), 2025 SCC OnLine Cal 10936 
Shree Hanuman Jute Mills (P) Ltd. v. LAO, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, 

JJ.), 2026 SCC OnLine Cal 6338 
Subhodeep Roy v. Shyamal Roy, (Sabyasachi Bhattacharyya, J.), 2026 SCC OnLine Cal 6327 
Subir Bhattacharya v. Sevoke Commosales LLP, (Sabyasachi Bhattacharyya, J.), 2026 SCC OnLine 

Cal 6328 
Sukumar Mondal v. Usha Mondal, (Tirthankar Ghosh and Chaitali Chatterjee Das, JJ.), 2026 SCC 

OnLine Cal 6340 
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